
rjs:^

•i
r^iiirgi] Adtn i n j. ? i? i Iribun^lt Principsl B®nch

n._7S6/c,c ma-731/99. wi Ih OA 908/99, OA-779/99 (99.
OA 7Rn''QQ MA- /QQ (1A - 7 / 9 9 . OA-8ni/99. OA-8n/99 MA-778/- - ,

nA-B.;2V99 |v.A-81A/9^. OA-877/99 ma-B37/99.
OA-R^'/qq IVIA R'-.n/QQ, n A, 8 9 8 / 9 9 C P Z Z 9 / 9 9 M A-8 51 / 9 9 .
MA Bhu'/Qq" ha oc-V/qq MA.-.R'A?/9q^ nA-9Z.5/99, OA-998/99 MA-9n7/99.nMn 7/po in^n/Qo ■ •ma-9 16/99 OA-1031/99, OA-1033/99
MA9Zb/99>' ..)A !Z9b/99 MA-Hn|/99. OA-1316/99 MA-1 1 70/99,
f)A- 1 ? 1 8 / 99 . OA 19 15/99.

Kiev nelh! Mil" t.he dc-y of September, 1999

OA 75A/P9

I'.Mi ble Sill i S. R. Adige, Vice Chairman (.A)
lion bie Zili i i Kuldip Sirigli, Member (J)

I  Smt. Vi jay Kumar i w/o Sti. M.K- Sliarma,
I  W7-- !3?6.Na.r!gal Raya, Near Janakpiiri,
0 Block. New Delhi.

7  Mr. Moliit. Muiijal s/o Sh . S. P. Munjal,
;  /,, 7./ 1 A 6 (;oo r a Colony,

r

D e 1!! i

9  Ml . .Anil Kumar s/o Ram Pal Sitigh,
y /r\ M-b, Radheypur i. Ki istuia Nagar ,
Oe1h 1:

A  Ms i isha d/o late Shi'i M.L.Mangai,
!  /" 1 168. Gulabi Bagh.Dellvi.

t; Ms Son.ia Dawar d/o Sh. V.K. Dawar,

r/o No. 9. Malka Ganj,
Oe 1 h 1

5  Ms Kusum Lata d/o Balbir Singh,
r/o C~-91 . Kararnpura, New Delhi.

7_ Ms Neeraj Malik w/o Shri R.P. Malik,
f / ̂^ u)7 6 59, Sadh Nagar,

Palam Colony, NewDellii.

R  Ms Mamta Vashishat d/o Shri T.R. Vashishat,

r/o 29-Ai La>:mi Garden,
Na^afgarh," New Delhi.

<

Q, ' Shri Raj Sirigh s/o Shri Gian Chand,
r/o 95, Cliit'rig Delhi,
New De 1 hi - 17.

in, Shri Rakesh Sliarma s/o Shri J.L.Sharma,
r/o 9 99 Clrirag Delhi,
New De 1 hi -• 17,

1 1 , Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi. , ,,.Applicants

Versus

Govt. of N.C.T. of Delhi througfi

The nirer-toi E duca tion . Delh i .

Old Seer e ta I i a t, Delfti .
noiiii , , , , Responden ts



"  ' 'S'-

|| ■ OA 90B/99
V.'.. •

■-

y?- ; i'J?'- '~

^v-

1 . Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o ^/Z7Z4, St. No.5, Bihari Colony.

"  Shahdara, Delhi-32.

.  r--.:^ M A» V a ̂  p / O:^ S^ D i n e s h Sa i n i,
V: Lihei

r.-" Del h i^Ca fift"

i®£4JS:.;;^/-t\Shabib ul-Hassan s/o Mr. M.S.
• Ghafoor Nagar,

Deihi-z^i

a. ■^.

s

'.yrj:

6. ;
fitl; i-L'

ywt

m
-i-WJ

tjiSKr:.u.rs
*C?*.

srir'ir*

iZrASAT

^j5r>-T.-^=4£r^!?

ittv.
i7--

^fjT*
rit'iiNT:

m t'^.
'%tr>

■3S?&';Sa
S-ir

Jr} -.:4gS#^V'

iMI
:ii<! /ir*v#.-

.j^„Rajesf} Kumar Sharma s/o Sh. R.K. Sharma,
fiR/o- Aj-I / 227A Keshavpuram,

|eJ.|l^35VJP'';.^ V ■;,: ■-■

••3»^-7; ̂ ''^■

Hassan.

^€f^MQbd.>;Atriq Khan s/o'Mr. Akbar All Khan.
';r?sB/.9;,P~H8: Abul Fazal Enclave.
«.lfJamia:Nager. Delhi-25.

Ms. yandana Gupta w/o Sh. Dinesh Kumar.
>t^R/o' A/56B Phase-II Ashok Vihar.

pelhi-5Z;;,

Mhldula Gupta d/o Shri D.V.Gupta.
----R/o, H-D/E Cha j jupur'Colony.

->:'i-r7r'%Ba b UfiP ur-Shahdara.
D^lhfez. ' I

l»ls.;• Ap'3U Bajaj d/o Shri C.B. Baiai
Vf R/o Drll A/15A Janak Purl,
'  ̂ -Njw piehi-SB.

-  Sanjay Kumar s/o Gajraj Singh.
..R/o Z55 Pitampura Village.
Delhi-3A,

Ms. .Sunita Sharma d/o Shri B.K.Sharma.
R/o 161/2 Thomson Road Railway Colony
New Delhi.

2.; Agoarwai «/o Sh, Rajesh Aggarwal,KPJ^» Maruti Vihar,
Chakarpur, Gurgaon.

Ms. Mafjita Saroha w/o Sh. Rajiv Kumar
R/o B-7 Krishi Vihar.
New Delhi-A8.

Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16. Ward-I. Mehrauli.
New Delhi-30. .

. . . . Applicants

Versus

IGovernmefit: of. NCI of De 1 hi

'tPelhl. .-l"" •

rrJiJi .3^--

as*'

fert"
4 /'

kSlS'SJ .

.Respondents



*'

OA 1 0 1 ?/9 9

Mrs, Meeiia Arora

R/o ]90<5 Outram I
Kingsway Camp, Delhi

w/o

2.

 Shri Ved Parkash,
iries,

n  Versus I
I  '"-■

Government of NOT Delhi'
through its Chief Secretary,
5, Sham Nath Marg,
De1h i.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-54. C..

.Applicant

asi;

OA.

1  .

2.

89*^ of 1999 • _ •

1.

Ms. Shallu Gupta w/o B. §1 T^kl»•.%i
R/o 460/B Azadpur, Delhi-33i-. ■ -''r

Ms. Munni Gupta w/o Sh. Rewati Pamah"/
R/o 0-80/6 Pan da V Nagar, - ' ' ' i-il PlH-a
0pp. Mother Diary, ■'

'  ' - ■ '._r' !• ■ T*!-* ci."i

Delhi-92. / ■

fergs

3.

■'iiVii''

sfiE

m

il'-n-c

r^TV.

- f-l^i

Anil Kumar s/o Shri Munshi-lRaiiif^ljW^^
R/o 882-A,. Lampur Road,
Banker, Delhi. '

.'■i •- '■ ■ ■, i:Ms. Seema Garg d/o Shri V.P.,- Garg/o.-cIVrt
R/o D-32. R.P. Road,
Adarsh Nagar, Extension, 1
De 1 h i - 3 3. ■

■  • l-z'- T-.T. .•

5.

6.

Ms, Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII, ■
Rohini, Delhi-85.

iv.f.iJ*-- »!■ —'■I'i

Ms. Amisha Mitra w/o Sh
R/o 164 Tarur Enclave,
Pitampura, Delhi.

Yogesh Mitra,

-. . 7. Ms. Gurvinder Jeet Kaur
t R/o 67-B, New Township
k~ New Delhi-44.

^ .
8. Ms. Neeta Pant w/o Sh.

i'

h. R/o BG-5A/.14D, Paschim '
p\ ■ .• New Delhi.

r >• >

""-L :

t' t,-h.TK.; rf :

■ ^'W

9.

L-i' '
if *
?,'-.5..'V • • •■

■  '•-

- -h

^•'"n ■' ' 1!

!0.

1 1 .

^

IT

r

Mahendra Nath Jha s/o Shri B. D. Jha.
R/o B-478 Timarpur Delhi Adfnh. Flats,
Delhi-54. -;k-

Ms. Dinesh^ Kumari w/o §^hT^f®p"iff
R/o p-l 01 -Vadanagar,

Ms
R/
Del

' , ;-: -sSsA7.y^:.

'o .* * •

fea
'i

-■ ̂



rjfSt'

i . J'jf.*. ̂

- jT— . -Wfc'-j^i-. !>

;-/V ■

■^ 'J

:j
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M-
^  i.

; h ■

'>1

:1

1 '

It

\2

1 3.

tf

15,

■  •ii

:

16.

17,

18,

19.

20.

21 .

22,

23.

2A.

25.

26,

27,

'■K:.

Yunus Khan s/o Sh. NanneV Khan,
R/o K-64 Abul Fazai Enclave,
New Delhi-25.

Ms. Jyoti Rawat d/o Sh, B.S.Rawst,
R/o G-7/29^ Sector-16,
Ro h i n i , De 1 h i - 8 5. ,

Manish KUfrtar Bansal
R/o C-450 Saraswatl '
Delhi-S*^,

iSr

is
i.-"

m

am

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Begh,
Delhi--7,

Ms, Monika Mukhya d/o
R/o 1216-A Rani Bagh
Delhi-3A.

"
' -i - - vJ^s

. .T.-s.

m.
Ms, Suman'Magpal d/d
R/o 2^-110 West Pate
New "Delhi-8.

•  -. • 4 • ••- • v.. rZ'

Ms, VidishaSharma w/O" Sht#?Akash Va^shlsh^,
R/o A-107 Shankar GAbdeh'®CI^

-New De 1 h 1-1 8, ~ -

Ms.

r»£

55i:-

Gitika d/o Shri Prit^i
R/o 1 13-A, B.C. Block, -^■7 \
Shalimar -Bagh, . ..
New Delhi; '

Ms. Saroj Bhatia s
R/o 1 1 ^-^E, St, No
East Moti Bagh,
Sarei Rohllla,
New Delhi-7,

Ms, Meenakshi w/o Shri Mahoj WadhWa^^:/:,;;^-
R/o 203/1, Pkt. A. 3, Secfeoh.i7? Rbrinfi-f.-r.
Delhi. .. .....tt

Ms. Rashmi w/o Shri A. K,*';iSharrna, "^^7
R/o 591/3 Mehrauli
New Del hi-30. - -.x'- ■. ■-.'o

Ms. Vimlesh w/o Sh. '6iCr■§fiah^fla,"^■■■*
R/o 86/3, Sector-I, PUshb VlHari.
New Delhi. -4

irt.

. "• -i' "i/>vr ' -i •' •

•- ,» •O -^.'5' r- '--TJ >-r-

Ms, Sushma Chaushah
R/o 97-D, .Sector
New Deihi-1.

hah d/o .Shri Laiia Phesliidi^^>5;7;j~"^
-iVi . B.f§s.

Sh. Vihod Bharti s/o Sh. Devi, bass,
R/o C - 4 0 8 / A S t. No, 1 7 4 B h a j a h RU h a^»
Delhi-S3^

Ra jeshivlshlshth-
R/o lAf Bhai

' : ■ ■.^r/^--ykX^r ■ -';r^'-;-7i.
Ms. Madu Bala w/o sh~^Gajendef:-. Sihghi 7
R/o Vill&ge a P n AV^
Delhi-36.

P.O. - Ail isilhV' r^Sr3'<-:.. ^

..5Cs/??f7'^7i-r'

V  . 4- t. . - Tf^3
•  -'t-7 • - c,

•r^

5^

5^
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- '• -K >ix's;'Versus

Government of NCT of Delhi
Through: The Director of Education,
^Id Secretariat, Deltii.

QA 8Q1/??

Delhii

'0^
. . RespbnddhtSjfe^-^-s^

>^sr rf >*"

Mrs, Adarsh Sharma w/o Shf.l B.L. Shaf
R/o E-151-E Ashok Vihar, Phase-I ' - ->>r:- - -- ^ -
Delhi-52, .  . . A0piifcSS^t

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi.

QA 355/?9 :
Ms, Bhawna Munjal
K-231-32 Jahangir Purl,
New Delhi.e

Versus

•i'i'iv.
Government of NCT of Delhi: ; r;
The Principal Secretary (EdUb^tlon)j
Old Secretariat,
Delhi. -;

Director of Education,
Directorate of Educatioin,
Govt. of NCT of Delhi, ' '
Old Secretariat, " : -
Delhi.

-:?f3
' vJ1

£M-:
t Vr- -=^5
„.«(5:r^aa

■?ur.

XA

'it-sS

d5'stfir
- . y r f ̂ ii

■ vSiaadi

i . ReiipdB--

^  v 'A - ' s£r'^

.i i Appiibart ti%^.

Dy. Director of Education,
District North West,
Hakikat Nagar,
New Delhi.

•  ..T-fj ^

OA U15/99

. . . Responderits
■  ' hi-

Mrs, Dimple Anand d/o Sh. Shyam Lai Anand^^-
School G.G.S.C. , S.U. Block,
Pitampdra, Delhi. , . ,Applicant

Versus

Government of NCT Delhi through
The Director of Education, Directorate of Education.
Old Secretariat,
Delhi-5^.

•vvxf .,, 5 ^.
• ir . "/f

,  . i.-. • V. •-; -E,-;; -.v ;.
•  ■. -isL'-'-?-!?

■  iS®■  -• .t". •■•. JrtSVhtj/
•  •. ' ■ :. ̂-Cf-y

, , ,Respondents.

OA 1318/99

Ms, Meenakshi d/o Shri Ofn Prakash,
:Ji/o WE-626 Nangal Raya,^,-^..

"New Delhi. i'

/  -

.; '■•^■^ -.1' »A p pil I
Versus •r-'

VM r

>Vec!^

•fiai T "■

t- 5iij^

..



f:

>7"

Govt. of NCT of Delhi through
Director Education

(Old Secretariate),
Delhi.

Deputy DireOtbr of Educfitl'
District SoUth, befence'^Cdl

QJ^

New Delhi,

031 of 199P

Smt, Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-13<!) Vijay Nagar, Lampur Road,
Narela, Delhi-40.e

1  .

2.

Versus

Government of NCT of Delhi - thr^ugh^^ ,
its Chief secretary, q :5p i
5, Shamnath Marg Delhi.

Director of Education, - L
Directorate of Education, ■ ^v,-
Old Sectt. , Delhi. i

Deputy Director of Education ^ -
(North West District)

Hakikat Nagar, Delhi. '

Pr incipal,

Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

•c;--t-W:-,'

»f-r

I i ., Appiicah'

8c

'--j

mm

■  T-li-f",, J?es pon de n tS.-:

OA 787/99

Miss Mamta Ahuja
Ex. TGT Delhi Admn.

R/o J-1 1/71A, Rajouri Garden,
New Delhi.

•.T .n-i,

.  ' » 'yi.-:

■  ' '

• '/
- T

...Applicant

Versus

I.

2.

m0
■- -C- 'CC

.rnma-

OA 998/99

1

Govt. of NCT of Delhi,
through its Chief Secr(otaf.y,
5, Shamnath Marg, ■ Delhii

Director of ;EducatioD, - f.c.
Old Sectt. ,f:Gdvt. of Net of "8§rhi rS-^'
Alipur Road, Delhi. - . i^espbhdehts

rC3i=.\C

Rajesh Khaneja s/o A.C.Khaneja,
r/o 5D, Ravi Appts. , f-f' - m
Vikaspuri, Delhi. .-q~-

■■r4 . 'M
Bimla d/o Karan^ Singh,
r/o F-108/1,^ Sadh Nagar-ll,
New Delhi. 'V.-:

... •

T:v;:

'r



r

3,

5.

6.

7.

n ■ V:-'

■- • --"'ii^-a. "
"  '■"-' j

8.

9.

10,

1 1 .

Shashi Gsngwar d/o R.S. Gangwar►
r/o 85. Sehyog Appt. »MaVUh-Vihar
Delhi.

Jain,
fp",

16,-
Ruchi Jain d/o K.S.
r/o A-4-59, Sector
Roh i n i, -iDel h i .7; -

Monika d/o Kuldeep Ra
r/oM-14B Meterological Comple.*,
Lodhi Road. New Delhi.

Net Ram s/o Bansi Lalj
r/o K-386, Mangolpiiri,
Delhi.

Anju Bala w/o Ra
r/o A-55, Gulab
Uttam Nagar, New Delh^-i'"'^
Mamta Saini d/
r/o A-229, New
Near Satyam Cinema,New D^lhl.

Vandana^Garg w/o
r/o I /225/9, Chi.
Sadar Bazar, Delhi Cahtt^,
New Delhi. ..

Kukhtar. All s/o Faujdar
r/.o E-52, Jamia Nagar, NeW^'bei'hi.

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, - "
r/o 2C Gafoor Nagar, Jamia Nagar,
New Delhi.

?*7'^

•tfi

r. -

.t "** • v.-

rt. H ?. 1,.

:

!s€.

fiT;

'•*'•*"* 2;**^»"-rc^w" 7 • .'

c -X i u , •' -

■£M
S'3^:JfJ

.-tr.

1^'i'-

li
f5
1.

,C

■ -

^'-•v ■

12.

13.

lA.

15,

1  .

Sushila Devi d/o Rameshwar Dayal Sehrawat,
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi. >

Sonika Dudani d/o Ratnesh■■ budani,
r/o I28B, Sunlight COlohi',
Ashram, DDA Flats, NeW Delhi.

Dinesh Kumar s/o Vijendef: kuriiarv
r/ol 7/17, Yudhishter Gaii;»
Vishwas Nagar, Shahdarfet< Delhi,

■  .4T

■  " -^4
*. .r' -r

■v.-v A.

Samina Begum d/o Syed HQ^'saih,
r/o 192/2A Zakir Nagar, NeW Delhi

Versus

Govt. of NOT of Delhi
through' Directbh of
Directorate of Eduoatlbh
Delhi.^;,v < :. .ri'■ u/

y~sr- ,

-  'nf'
,..-;4^V--;wi.r/-r4.wi U-U.' T

At*/

5^

iiS:

-t tT*-



ATi'

OA 12^6/99

5.

6.

7.

8.,

9. .

10.

! 1 ,

12

13

H.

15.

S

Miss Shalu Sharmad/o B.D.Sharma,
I /O 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj
r/o A-56, New" Phlends
Mundka, Delhi.

n

3«fc'*V ■^^'
~.x;

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi. ;

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,//•
r/o 10196/3, Jhandewaca Mandir.
Paharganj, NeW Delhi. t

•  iy
Miss Asha K.ukari d/o Harish CHa'hder,
r/o J-19/A, Ramesh Nagar,
New Delhi. ~

'  ■ >'/■
Mrs. Usha Kumari w/o Harish Chandehj}'
r/o J-19/A, Ramesh Nagar,
New Delhi.

. v.- - •= . y.:

'Siry;

Mrs. Shakila W/o-^Naveen K
r/ol B-78, Sharda Puri,
NewDelhi. 3 M' '^^333
Mrs. Savita Dua W/o Mr. SanleeV'Bifa, . -
r/o 28A, Kalkaji, New Delhi; , ^

: :1 • ^

7s

3

Sonia Mehandiratta W/o Vinod
r/o A-2/32, Rajouri Garden, ■ • '757'/

5/-
•tr

New Delhi, t:rs;-
4- : "T

. ..... ii7tec-:J

Reena Malawliya w/o H a;. -".L.MalWliya,
r/o 98, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B. No. 7, Q. No. A,
Type-Ill, CRPF Jharoda Kalan,
New Delhi.

Anupam d/o Joginder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi.

- r >J

•r ;,j 1

il-ft

Pratibha Chahard/o Sher Singh Chahar,
r/o Type III/40, North West,
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahanth Jha, :.
r/oShri Lai Bahadur S.S.VIi ," '
Dyapitha, KatWaria Saria, '
H.S.R. No. 33, New Delhl.sw^v

r-~- - . :.'r
"V - ^

Raj Rani Dua d/o Ishwar Dutt bua,
r/o 49/3B, Sector - II,
DIZ, Area, New Delhi.

.,y

• -- S'.?

-Vr

4^1
&

.'i-
5.:

7#--a: 7 /|i|g
»}S-.7.

.a a



ib. Ruchiri! Jos hi d/o O.C.Joshi,
!"■ / o <^9/38-, Sector -II,
0. I . ?. A.r es, New De 1 h i.

17.' Menju Sherma w/o .Ashok KUrnar Mudgal,
r/o 57, Vishal Colony,
Nai Basti , Nangloi,New Delhi. :

18. Indu Chowdhary d/o C,M. Chowdhary,
TOT (HindiO, G.B.SSS, U Block,
Mangel pur i .

19. Veena Rani r/o Vacant. Kunj, New Delhi.

20. Daruhshan Khan s/o Mr. Salamat Khan,
.Asstt. Teacher, RVS, R. ,K, Puratn,
Sector II, New Delhi.

21 . Miss Meenu Bhagat d/o C.L. Bhagat,
r/o A-22. M.I.T. Flats, Phase-I,
Katwaria Sarai, New Delhi.

22. Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth., New Delhi.

23. Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
Ashok Vihar-III, Delhi. . . .Applicants

Versus

Govt. of N.C.T. of Delhi through

1 . Secretary Education,
Govt. of N.C.T, of Delhi,
Old Secretariat, Delhi.

2, . Director of Education,
Govt. of N.C.T, ot Delhi,
Old Secretariat, Delhi. . . .Respondent-:

OA 1316/99

' • Ms. Mukesh Kumar i d/o Shri J.N.Sharrna,
I  r/o V-18 5/5, Arvi.'-'d Nags' - ,

Ghonda, Delhi.

2: Ms Raju Malhotra d/o D.L.Malhotra,
r/o C3A/101C,Janakpuri,
New Delhi.

- • Ms Monida Wadhwan d/o R.K, Wadhawan,
r/o 190, Rarneshwa" Nagar.St.No, 5,
Ayadpur, Delhi

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

5. Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi.
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10

M? H0iTil3t3 w/o Vidy5 Sagarj.
r / o W 2 — ^ 3 E t Pos s i T' Q i p u r j
Janakpurii New Delhi.

Ms Pajwanti w/o Mr" r Singh,
r/o MIG 192. Pkt A.3,
Sector 8, Rohini, Delhi.

Vi nod KI umar Chaubey %/o iR.. R.- Cliaubey;
r /o B-72A, Jahsnglrpur 1 ,
Del t": 1

10.

Dinesh Kumar Jha ?/oH,B.Jha,
r/o 193E, Sector -V,
Pus hp Vihar, New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj,
r/o village Mubarakpur Dabas,
P.O. Ramikheda, Delhi. Applicants

versus

Govt. of NOT of Delhi through

I.

OA 10?Q/qQ

!  .

.Jhe Director of Education,
Old Sectt, Delhi.

Smt, Meena Kumari,
TGT (N.Science 1,
G.B.SSS K-II, Mangel Puri,
Del hi .

.  . , .Respondents

Srnt. Savita Dabas
TGT( N. Science ), SK'v, Mundka
Oe1 hi.

Smt, Sunita Tyagi.
TGT (Hindi),SKV, Mundka,
Delhi,

Miss .Anju Arya,
TGT (Maths), SKV, Railway Colony,
Tughlakabad, Delhi. Applicants

V e!" s u s

Govt. of NOT of Delhi thrf.ough

5, Shamnath Maro, hoIk^

i r ec t or of E ducs 11 <">n
Di rec'tO!"ate of Education
Govt. of NOT of Delhi,
5, Shamnath Marg. Delhi.

■r.

ft

—no.nuty Director,
Directorate of Education.

_6ovt. of .NCT._of Delhi,
5, Shamnath Marg, Delhi. ,  . . Respondents



OA953/99

3.

Ms Veenc; Kumari w,-o Sukhbir Singh Dagar
R/o A-1B/25A, Paschim Vihar,
New Delhi.

Ms Parina Sharma d/o N.R. Sbarma
r/o B-l?Oi Derawal Nagar,
0pp. Model Town, Delhi. - - ■

SaA Ki-ishan kipoor.r/o C.-8/191A Lawe'"ence Road
De 1 h 1.

o

'  •- . •if

6.

8.

Ms Geeta Devi w/.o Surender kaushik-
r/o A-A/22. Sector IV. Rohini
Delhi.

Ms Anita Sethi w/o Sandeep Sethi
^/r> A-17, Kirti Nagar,
New Delhi.

r/o 1989. Gang Meer Khan,
Daryaganj. Delhi.

Ms Anju Sharma w/o Rajiv Agnihotri.
R/o 132. Vidya Vihar. ̂ Sector 9
Rohini. Delhi. .

Ms Dimple Prasad w/o Ashok Pra<^ad
r/o 18, Gangotri .Appt. . F-Block.
Vikaspuri. Delhi.

Applicants

Vers us

4-.

■=ovt. of NCI of Delhi thr^unh
The Director Education,
Old Secretariat. Delhi'

OA

1  .

-  15?3/S9

Sunii Gaur s/o Shri I.S. Gaur.
r/o U 46. Gautam Colnny
Narela Delhi.

!  Seema Mann d/o Shri V.P.Mann
r/o A 20. Kewal Par.i- Evtn
Delhi.

.Respondents

. Applicants

3.

Ver sus

Government of NCT of Delhi through
Its Chief Secretary ^-=) i
5, Shamnath Marg Delhi.

Director of Education
Directorate of Education.
OldSectt. . Delhi.

Deputy Director of Education
(North West District)

.-Hakikat Nagar. Delhi.
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i. Principal,
Se'-vodaya Kanya Vidayalaya,

/  Kutab Garh,Delhi - 39.
y

_  _ . , . . . Res]M)ndents -
OA 877/99 - ^ r

f , f<*s Neena Mittal w/o O.K. wittal, - .r-
.  R.'c 30?. Anupam .Aper trrient^:.

£ a "i t of Ar jun Nagar , Shah da "a,
De1h i .

2. Ms Sadhna Sharma w,/o H.C, Sharma,
r/o 2^. Vijay Block,

;? La.ymi Nagar, Delhi, -

:  3, Ms Qeeta w/o Pawan Kumar,
£;i r/o BE 22, Shalimar Bagh (West),

De 1 h i .
y-

Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi.

3. • Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,^
r/o 122-A/10, Gautam Nagar, New Delhi.,

6. Ms Alka Dayal d/o Padam Dayal, --
r/o G 11/159, West Enclave.
Pitampura, Delhi,

7. Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi,

8. Ms Umesh Lata d/o R,R.Aggarwal,
r/o 256-B, St. No. 2, Bhola Nath Nagar,
Shahdara, Delhi.

9' Ms Rajni Kumara w/o Sh, Vikas Kumara,
r/o II-G-72, Lajpat Nagar - II,
New Delhi,

10, Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh,

^  Delhi. Applicants

versus

Govt, of N,C.T. Delhi through

The Director of Education, Delhi,
Old Secretarriat, Delhi, Respondents

OA 81 1 /99

1' S.mt, Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi,

Smt, Babita Sharma,
r/o 231, Katewara, Delhi,

. Km Savita d/o Sh, Mahavir Singh, -
195. Kamardi Nagar, Delhi. - ..Applicants
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4.
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>Govei nment of NOT of Delhi through
irs Chief Secretary.

5, Shamnath Marg Delhi.

Di rector rAK^dbcat^B.r?:^- .-
Directorate of Educat

Old Sectt.. Delhi.

Deputy Director of Education
(North West District)

Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh, J.B.Jain^
r/o C-4/129-30i Sector 6, Rohini,Delhi. - ;

Renu Singhal d/o Shri S.KrSinghal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
■New Delhi. . , ~^ ^

Shri Satish Kumar Yadav ^s/o Sh. Attar";.^Singh'Yadav-ff-
r/o H.No. 9A/2, Gali No. H, Libaspur, SamaipurfOelhi.

Sadhna Mehra d/o Sh. M.M. Anand; " ' ; '
r/o 4/32A, Bholanath Nagar, Shahdara,
Delhi.

6.

8.

Sapna Jain d/o Shri S.P.Jain,
r/o X/2362i Gali No. 1 ) , Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni Saini d/o Shri R.S. Saini,
r/o A-1 /266-.A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Ver.ma,
r/o RZ-42j B Block, Kailashpuri,
New Delhi.

1 n

Merrite Yadav w/o Sh. Munish Yadav
r/o 3173, Barwala Chowk,
Paheri Dhiraj, Delhi.

Kamleah Devi d/o Sube Singh,
r/o village 8. PO Majra Dabas,
Delhi.

Versus

Govt. of NCI of Delhi through

The Director of Education. Delhi.
Directorate of Education.
Old Secretariat, Delhi.

K/^

.Applicants

. . .Respondents
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OA 7 7Q/q Q

P r 9 m D 0 V i d,'' o S h . R 5 n ■ C h 2 n d 0 r

r / o W Z 6 3 - A , Ms d i P u r , Vi 11 s gs N0 w P01 h i .

Jauat Ram s/o Sh. Narain Dutt,
r/o F-60, Bau Nagar.New Delhi.

'.'ms R'sni d/o Sh. Durgs Si.ngh
C-9, Khesis .A.pa!'tms.'')is.

Gagan Vihsr E.ytn. Delhi.

Sunita Bhembaui w/o Rajiv Bhambaui,
d/o L-1/175-B, DDA Flats, Kalkaji,
New Delhi. -

Sandeep Kumar s/o Sh. O.M. Sharma,
r/o B-639, Sudershay Park, New Delhi.

Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West Vinod Nagar, Gali No. 10,
New Delhi.

y

?. Neeraj d/o Shri B.D.Sharma,
r/o House No. 413, Sector 9 R.K.Puram,
New Delhi.

8. S.halini w/o Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

9. Urna Prakash d/o Shri Rangaswamy,
r/o C-2/78, DD.A Flats, Kalksji, New Delhi

10. Kusumlata d/o Shri Manwar Singh,
r/o F;Z 726/.Ai Puran Nagar, Palam Colony,
New Del hi.

L.

1 1

I ^

I h

Kailash Vati w/o Munesh Kumar,
r o T —49 8,/C, Kotla Mubarikpur,
Gurudwara Road, Kherpur, New Delhi.

Sumeet Kaur w/o Sh. Marpreet Singh,
r/o 17/9, Punjabi Bagh, New Delhi.

^Jarvinder Kaur w/o Chanpreet Singh,
•r/o .A-2/126i Janak Puri, New Delhi.

Sunita Sharma

W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Delhi.

1 A

16,

17.

Sonia Goyal
D/o Shri R.K. Gupta
R/o BA-124A Janakpuri, New Delhi.

Seems Arora
D/o S.C, Arora
R/o L-52 Sarojininagar,
New Delhi.

Sunita Vasishtha
W/o R.S. Vasishtha
R/o WZ-3? Shadhipur ,
New Delhi.

TTT-
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18. i dhi DdriQ
D''o Shri Lajpat Rai Dang
R'c 569/?, Subash Nagar. Gurgaon,

S Li'! i t a 3 a i r! 1

W/o Shri RatT! Gopal Saini
R/o 2308 Shahamar Village.

0

70, Meenakshi Mudgsl
Slsri M. P. Muddgai

Ro 1 9 A 9 1 8 6 , 31.. No. 3 . ,

Durgapuri Shahdara, Delhi.

21 . Kumkun'i

W/o Shri R.S. Gupta
R/o s/ 895 D, Mehrauli,
New Delhi.

22. Babita Bherdwaj
D/o Shri S.C. Bhardwaj
R/o .A-16 Chatterpur Enclave, Phase-II Maidangarhi»
New Delhi.

23. Kusum Devi
W/o Mukesh Kumar

R/o .A-AO Rama Park,
New Delhi.

2A. .Anees .Ahmad

S/o Mr. Ataullah

R/o A-2A Qali No. l ,
Ganga Vihar,
De 1 h i - 9 A .

7ft

B h i m D u 11 B li a 11

S/o Mr . B.D. Bhatt
P/o A2/12 Sector—I Pushp Vihar^ New Delhi

Aashu kaushik d/o Jagdish Chand Kaushik
R/o 548 Village and Post Oftice Bawana

27. "^oon-am Sharma w/o Shri .Ra jeev Bhardwaj
f''/o N-3 Police Lines Kingsway Camp, Delhi Ann! icari t"

u

Governtnent ot NCTD thrc>UQh
Director of Education,

Directorate of Education,
Old Secretariat,
De 1 h i .

fiA «ft'n.'qq

..Respondents

Mi ̂ 2; Sunita Devi d/o Raghubir Singh,

r/o 72, Kavita Colony, Nangloi,DeIhi.

2  Poonam Sharrna w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini, Delhi.

"  Sanjay "Kumai^/Jain^s/o^S.h. _phaman Lai Jain
r/o C6/9, Yamuna vihar, Delhi.



%
G

sije

ft i Mo'^ria Bo fa d/o Laxman Sin oh,

r / o Q. N o. ^ S 6 . T y p a -1, G u 1 a b i Bach,
Oe 1 h i

S. ^.: y Vadav d/o Shi. Tblsi Rair Yadav,
post TQT Hindi, School 6BSSS, Keshavpuram No,I,
New De 1 h i , ' ■

^  ? . S I!fi!a n G r o ve r w / o Sa n i v G r oe r ,
■  'O House No. P.A-f^Q h-l irri-i i R?jnh Hoi hi

1. "iss Rachna Sabbar wal d/o S.h. K, K, Sabbarwal,
r/o House No. 36, Sanskrit Negar, Sector
p1o t No, 3, Ro h i n i, Delhi

Ns-t Deepsikhe Aggarwal d/o Sh.Sushil .Aggarwal,
r/o 1 !57, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

Samar Jahan d/o S,Tanwi Ahmed,
ro 1 157, Jaman Street. Panjabi Pathak, Ballimaran,
Delhi.

lo. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No, 8, Shahdara, Delhi,

li- Archana Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar,
De1h i,

(2. Nrs, Shekuntla Yadav w/o N.r, Sunder Singh Yadav,
r/o H.No. 28, Village Saidulajaib, PO Mehrauli,
New De1h i,

/5. vanita Kumari d/o Ram Kishan,
<- / r^ 1

I

New Delhi

28, Pocket A-3, Sector 5, Rohini,

/'f. —rs4 Pawari Lata Joshi w,/o Sushi 1 Kumar Joshi,
r/o B-2.A/A2,' Janakpuri, New Delhi.

IS. S ci b 2 f! c5 K h. 9 Ti w / o Shi A s 19 rn K h 9 n
r/o 591/18, Zakir Nagar, New Delhi.

''?• Ra j Ba 1 a w / o N. S, Sa i n i , '
•  r/o-WZ-8, Plot No. 79. Hari_Singh Park,

New Multan Nagar,New Deliii.

/"j. Clamentina Jeremiah w/o Mr . Pi-ince .Jeremiah,
r/o GH-13/68A, SFS Paschim Vihar , New Delhi.

Versus

Appl loan ti

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt., Delhi.a , . . .Respondents

Ka
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/  OA 862 of 1999

1. Mrs.Madhu Bhatt w/o

iih.B, C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 6f, Luxnd -^artments,
Sector^, Rohini, Eelhi,

2.Mrs.Anju Sharma
Vi/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hjndl

School S.K.V.Sultanpur

R/ o A:-l/3l6,La\vrence Road, Delhi.

3. Mrs. Bhramri BhardwaJ
w/o Sh. Abhimanyu BhardwaJ,
Aged 27 yrs.
Post T.G.t. Natural Science.
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.G.T(s.S.)
y. School Govt. Secondary School Viiay Park,

Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavita
d/o Sh. Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N. Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,
Delhi.

I

I



r
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V,

6. Banwari Lai Sharma s/o
Sh.Radhey Shyani
Aged 25 years.
Post TGT Sanskrit ^
school G.Co.Ed.(Ml^e
sec tor-20, Ro hi hi Ejctn. Delhj-Al

R/oShi.v Shakti Hanuman Mandir,
Prehlac5)ur Bangar, telhi-42.

7, Manisha Vashistha
v/o Sh. Jag dish Chander,
/vged 27 years,
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahangirp.urj,

R/o Village Akbarpur,
P.O.Palla,DBlhii-36.

8. Chandrika
vj/o Mr.mnoa Sharma,
Aged 27 yrs.

Post ffGT .
school GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

9, Neelima Hv/ari d/o
!  Sh.G.P.Tlwari,

Aged 28 yrs.
Post T.G.T.Sanskrit. _
school S.K.V. sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhi.

lO.Shabnam
v;/oRajpal
Age 37 yrs.
Post P.L.T. Hindi,
school V.K.S.K.V. Earyapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi*

11, poonarn Gaur
w/o Cm Nath Bimali,
Aged 28 yrs.
Post PGT(Pol*Soiree)
school G.B.SSS SMvaji park,
Shahdra, Delhi.
R/oA-27, Dena Apartments,
gector-l3, Plot no. 36, Ro hi ni, Delhi .



n

]i
i;

Sire"of i"rt AnllKumar ,Bhall|. |
Age 36 years, pioth Kalan,' Delhi.
ro°FiU°N:!j9S:-rhi-f-3.'^lector^.r^"^-

10 Aradhana Arora, |
V(/o sh. Vijay Kumar, ,
Age 28 yrs.. Post " ^th Kalan,Delhi.
l5^?i^J:°;i^KhSiefNa^i. Delhl.^. i;

r

14, Manisha Kalra j;

Age 26%rs.^ ''co^"EV''N'I'.!^^othKal^n, Delhi.
«iya™'li Kl^ar, Delhi. I:

15 Renu Sharma, ;!
w/o Kulbhushan sharoa, i
Age 33 wi ,' Dasghara, "Wdapur,
1/^37)2086? Na"«ala: Karol Bagh, ,New Delhr.

lA Anupama Jain, . t ; '
D/o Late Sh. Ajit Prasad Jain, ,,
Aae 30 yrs.. Post- T.G.T. |,
0o°re-97DfM!"Area! Iljouri Gar,^en, New Delhi.

liII

V- 17.
pratlbha Mehta, cpri S.K. Sahani,
w/o Shrl sanjay Mehta, D/o S science),

JotBlN^^fHalf-N^^^Ushram, New Delhi.
i;

18. Namita Abrol

A^e |6lr?;?'pSrt! T.G.T.(English)?,t?hool: larJodya Co. Ed S.S., Khanpur,
r/o K-90, Kalkaji, New Delhi-19. I

19. Renu Chauhan, . . !
w/o Shri V.Pe Sinqh, (social Studies),
Age 31 " 5*y* Block, Pit am Pura,
^o°°Pkt-Bi; Hlile'No:"; SectoU^ Rohini, Delhi.



2 0

20. Sarika

D/o Shri N.S. Rana
R/o B-24 Parijat Apartments
West Enclave/

Pitampura,
Delhi.

21, Mrs. Ambika sharrna
W/O Sh. Pawan Shartna
Age 7-^S post. TGT
School GBSSS Nangal Thakran
Delhi-39

22. Smt, Sunlti Nayyar |
_ W/O SUnll Nayyar |1

Aged 33 years Post. PGT (Coniterce)
School sGGSSS Dlshad Garden
R/O D-11 JIwan Jyoti Apartments Pitan pura Delhi,

3. Mepna Arora#
W/O ved Prakash
Age 40 years POST, TGT (Hindi)

School. S.K.V. Punjabi Bagh
1959 OutraB Line Kindway Camp Delhi

New Delhi.

24. Rishi Bhushan Sharma
S^ Sh. K.C. Sharma

Age: 29 years Post. TGT(Sanskrit)
School. BGSSS Rajnagar IlPalam

R/O W8.5 Gali No. 8 ,Sadh Nagar Palam colony
New Delhi.

25. Meenu Sharma W/D Dhiraj Sharma i-
Age: 29 years POST. TGT (Sanskrit) |:
School. G.SSS Sriniwaspuri New Delhi r.
R/O SB Pkt, D11 shad Garden -Delhi-95

26. Anjan Gulati
W/O Sanjay Bathla,
Age: 29 years POst. Assistant Teacher!
School .SKV Mata Sundarl Road# i

B«6e, Double Storyed Ramesh Nagar New Delhi-15,

27. Anita Devi W/O Sh, Gajender Singh 1
Age: 33 years POST,PGT("indi) I
School. SKV Hari Nagar Ghanta Ghar |
R/O WZ.ioi/13/Mohan Nagar ,Pankha Ro^d
Lane Ho. 5/ New Delhi-46

28. Hemlata W/o Hari Shankar Kaushik i
R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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Mrs, lluclii-Ka '
v/o Arun Kumarrr^^A^^A

school S.K»V.H BlppHf
Sultanpuri»Del'^'IVoB/l'.S,Brotherhood W^tments
H Block,ViVcaspurlfN.Deira

PPJPIIIJIIIJIBII
.--i^ f

, governraept of N,C,T,-Delhi
Thro^h The DlrectqrK of Education|
Directorate of Education. ji
OM secretriate, Delhi-54, r

OA 780 of 1999

1.

2,

3,

4.

5f

Kiran Dabas,
T.G.T.(S.St.),
GoG.S.S.S., Dichaon Kalan,
D/o, ^.Randhir Singh,
R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

Rashmi Sahni,
T.G,1,(Science),
W/p. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S,, UJwa,
W/o. Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village 8. P.O.,
Mitraw,

Alka Gpel,
Asst. Teacher,
S.K.V,, Mehrauli, New Delhi-30,
d/o* ShoNanakchand Goel,
r/o, 124 A, Mithapur P.O.,
Badarpur, Nevy Delhi - 44,

Sarala Devi, j
P.G.T.(Hindi), '
G.G.S.S., Bijwasan, |
d/o, Sh.Ramchander Khatri, I
r/o. A-80, Dharmpura, Najafgarh,,
New Delhi - 43, i

I

Seema Rani, j
Assitto Teacher, i
S.K.V., West Patel Nagar, |
d/o, Sh.Jagdish Chander, |
r/o. 257, Kacchatihar,
New Delhi - 18,

Raj Bala, t■ tn T^ ^
G*G«3*SeS«^ No^'S I
Najafgarh,
d/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56.

/

Xicant3<
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72

^7Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32.

Meenu

D/0 Shri H.R.L, Nanda

R/O B-1/548 Janakpuri,
New Delhi-58.

10. Sangeeta Rani
D/o Shri S.P, Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11. Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12, Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12.

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
^/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass

R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-I, Quarter-2, T-4,

C.R.P.F.



z?)

16.

17.

18.

19.

c

Usha Rani,
F .G.T.(Hindi), ^ o
G.G.S.S.S., Hajafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Police Colony,
A

^a'jesh Kumar,
P,G.T.(Skt.), G.B.S.S.S
Chh awl a,
s/o. Sh.Hukam Singh,
r/o. B-111, Hamapark,
Uttam Nagar, New Delhi

2^7.

21.

22.

'•»

- 59,

23.

Mrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o, Tiwari,
r/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi Thakur,
T.G.T.( N.SC.),
G.B.M.S., Begumpur,
D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004.

Neeru Sharma,
T.G.T.(N.Sc.),
G.B.S.S.S., Khujala No-1,
D/o= Sh.J.D.Sharma,
R/Oo F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
e/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
r/o. G—4, N.D.S.E.,
Part-II, I^tew Delhi - 49.

Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
V^/oo Sh.H.S.Rawat,
r/o. 102, D.D. A. Flats,
Mansarover Park, S^addara.

Contd,

\
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2^

24# Anita aiarmat
T.G.T.(English),
G cG tSaSsS* ,
Badarpur No-I,
D/o. Sh.aiyam Sunder,
R/o. HR 18/5

2B. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan,
R/o. House No-128, Pocket A-HI,
Sector — V, Rohini.

3iashi Bale,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. Sh.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,

Delhi - 67.New

27. Mridula,
T.G.T.(Hindi), G.B.S.S.S.,
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi.

28. Karuna ^arma,
T.G.T.(English), G.B.S.S.,
Hastal,
W/oo Sh.Manoj Kumar Sharma,
r/o. S-2, Param Puri,
Uttam Nagar, New Delhi - 59.

29. Abdul Hamsed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/o. Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30. Urmila.
P.G.T.(History),GICo-Bd.
S.S.S., Pandwala Kalan,

t  w/o. Sh.Dilbagh Singh, \
r/o. E-I, Nawada Housing Conplex, i
Delhi.
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Dk

3^- ^S^TrNrsclence).,°D/o:®|:Manwarr/l-a^ CoI-iC'New Delhi,
oo Shakuntla Devi»

vv/o. Sh.Balji^^^3^*QoionY,
^o. 1^2 A, Toderma
Najafgar^»

£:l'Smtn?'Fi^
3^- 'j!^^T!(fa?fs5, S.K.V.N^2.

l^t'^Sh^Dhara Singh,
Flats, Waya PdH

35.

36.

f"^!?.(rths^. s.K.v.No-i.
^for^'ihsant Lai ^atia. ,

rG.T?CHtnfiro'B.S.S.S..
Kaxanipdra,
s/o. S.C.Sharma,
n/o. House N®" *ttID/S.Welcome Phase-H »

37.
Anupama Goel, q.G.S.S.S.,
T.G.T.(English),
Kidwai Nagar, No:2,
New Delhi.,

S'/°: |l2M9fNttaji Nagar.
New Delhi^ - 23.
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38. A"!!'-' Rb!'! '- •
d!o Shri 0.P> Yadav
resident of Hc^use No. A A

'' OcM.'.lat Pur ;

Na jaf ys !'R.
New Delhi .

. .Applicants

Ver s us

.Respondents

Govt. of N.C. T . of Delhi

t!irough the Director of Education,
n3 1"ec'tor ate of Educatio!!,
01 d Secr eiia r i a t,
Oe 1. !i i ■

(c:h. K. N. R. Pillai, counsel for applicantsin OA-75A/99,
877/99. B9A/99, 908/99, 953/99, 1316/99.

.^h s.K.Sinha, counsel tor applicantsin O.A-779/99,
7 8 0/99, 12 A 6/9 9

r;hri K.P.Dohare, counsel for applicants in OA 787/99.

Shri M.K.. Gupta, counsel for applicant in OA 1A15/99,
9 9 8/9 9, •8 9 8/9 9, 8 6 Z/9 9, 8 3 0/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA. 81 1/99,1031/99, 1-3-./9,

Ms Raman Oberoi, counsel for applicant in OA 965/99

Sh . P. S, Maliendru proxy for S!i. D. S. Mahendru, counsel
foI~ app1ioant in 0A 1017/99

Shri Sanjay Sharawat, counsel for applicant in OA
1 0 2 0 / 9 9

Shri Su!at Singh counsel for applicant in OA 1318/99

App 1 ica 111 in person in OA 8 01/99

S I'l! ■ i V i j a y Pan d i t a,
counsel for respondents in all the OAs,

ORDER

by Hon ble Shri Kuldip Singh, Member (J)

1 , Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

this ccimmon order.

?. Rrl^f fact of the case is that Govt, of

p  nf i.ieihi had a number' of vacancies of Teachers in

.uiffoi-ent categories in th.e various schools. Since there
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A
wa7 3 sfioi Uaqe of regulac Teachers the Govt,V_^r- NCI of

Oeliii appointed applicants on ad hoc basis and that too

f'ji stiort p€?riods. The said short term appointments were

■".■npposed ':o tie automatically terminated on the expiry of

the period specified iri the appointrnen t. letters despite

the tact that posts remained vacant even after the

te! mi nation of teact iers appointed on ad hoc basis,

7, In tliese OAs apipilicants have challenged that tlie

to! rns of sho!~t term contracts of service are unjust>

luicofiscionab 1 e arid against the very letter and spirit of

tt ie Co!Isti tliti'..Ml.

'1 In most of the cases the applicants' appointment

was to lapse by efflux of time on 31 .3, 1999 and in one or

twc.i cases time period was to lapse on 30. A, t999i

Applicants being threatened with the situation had rushed

to tills Ti ibuiiai for continuation .of ttieir services and

seetring a stay order that their services may not be

t. e r m i r i a t e d,

1 liese petitions were contested and justification

■fo! appointing teachers for short term on ad hoc basis

lias been giveii by the respondents in their reply. It Was

stated that ttie decision was talren up by the Government

In December, 1998 not to fill up any further posts on

conti~act basis any more as ttie posts will be filled up on

regular basis from the candidates selected by the Delhi

Sut'jordina,te Staff Se;lection Eoard (fiereinafter referred

to as DSSSB) , It is further stated that it is the

a,dmin 1 strative function of Government to lootr into the

riiterest of tt ie students as well as ttie necessity from

time to time.



6. It; is ylso bGincj plead^-jd ttiat t;he candidates who

a!"'.? b€',i. i ig '?!npj.oyed on contract basis have accepted the

app'.-'d ntrnerrt '.M! C'.n!tract basis knowiny fully well ttie

coirseQiierice ol the same: Time and ayai.n tlie Hon ble

SuprsMiic Court, had field tfiat reyularisation of back-door

ei i trai l ts iri .service is einpi'emissible and tlie Tribunals

and Cc.)ur ts are not to interfere witfi the interini

a T' i'a ii yefMei! t arid a person appointed to tfie post as

stop-gap arrangement cannot claim the benefit of

continuance in 'service as liaving been appointed on

I" e g u 1 a i ■ b a s i, s

'  Rejoinder to tlie counter affidavits hav/e also

been filed by ttie applicants in which they have

r e ter"a ted tlie s tand taken by tliem in tfieir respective

OAs :

8: We tijiye fieard the learned counsel for the

parties and perused the material on record.

?■ Before considering the rival contentions of the

parties^ we may mention at this stage that when thi.s

bunch of cases was filed prior to that another group of

teachers wtio had filed a similar application before this

Tribuna.l. and since tfiose teachers had been able to reach

tins Trlubunal before the expiry of the contract period

■so an Interim order was passed in their oases and

status-quo was directed to be maintained, In the present

set of applications, the applicants could not approach

the Tribunal befd'.ire the expiry of their contract period.

Moreovei , immediately after the expiry of their contract

period there were vacation's in the Tribunal from ;?2rid



t-1 oners

In

March to 1st April, 1999 so these set of p(

coulc! appraocl i the Tribunal only after the vacations<

tho«e cases also an interim order was passed in the

f o] 1 owinc.! tei ms ■

"Also issue a short notice on tlie question

of i n teirn re 1 ief, r e tur nab 1 e on 12-04,1999,

Till then, as c>n interim measure, status quo

in i-espeot of the applicant as on today be

flia i. !"i ta i. ned,

in. -Since this order in the nature of interim

measure was passed afte!" these applicants have ceased to

be in employment with the respondents so they are

claimiriq paucity with those teachers who had obtained an

order C'f similar nature before expiry of their term i.e.

before 31 . 3, 1999,

1 1 , During the course of their arguments, the

learned counsel for the applicants submittred that these

present applicants are also similarly situated applicants

as the applicants were placed in tlie earlier set of OAs

which was decided on 7,5.99(Veena Anand & Ors. vs.

Govt. of NCT of Delh Si Ors with connected OAs) by

anothe! Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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I A) Applicants siiall be allowed to

continue in the present posts till

c p ci i.i I a! candidates duly selected by

pi c q c; p. /,, j £, n [•) |- o p I a j t e a u t li o i" i t y a r e

a^-'-'ilat'le to replace the applicants.

" (R) Tlu'se selected regularly stiall f irst

be posted in ttie existing vacant

positions and only if enough vacant

posts are not available, tliey sliould

be posted against the posts held by

ad ! 1 oc appo 11 1 j tees, Rep 1 aoemen t of

the Latter sshould be on the

p!' 1 !'i c i p 1 e of last coine f 1 r s t go •

Tliose so di 3 placed stioiild be

a c c ! I!! 11'd a t e d 1 n a c a n c 1 e s t t'l a t fti a y

b e e X j. s t i n g i i i o t ti e r d i s t r i c t s.

"■ f C ) The ad hoc appoin tees shall be paid

mi!'! 1 iTiu.iT! pay in the pay scale of

regular teacliers plus DA in tersms

of law laid down by Hon ble Supreme

Court in tlie case of Daily Rated

Casual Labourer Vs. IJOI & Urs,.

( !9 98 ( I )SCC 122) .

"(D) N o a d h o c a p p o i n t e e s 11 be

replaced by any newly appointed ad

(too employee.

(E ) Tt)Ose of the applicants w!io have

applied or may apply for regular

selection, necessary relaxation in
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aqe shell be given to the extent of

Uie period of service put in by

tl'ieri"!.

(F.) Tliere shall be no order as to

f-i t s ■

!2, Learned counsel appeciring on behalf of the

applicants submi tied that since the present applicants

are also similarly placed as tdie applicants in the case

of Veena Anarid ?! Oi s, (supra )j they are also entitled to

tlie similar lelief as granted to them. Learned counsel

also submitted that the applicants who were, during the

in terven 1!'!g period, not in service that does not affect

the merit of their case and they can also be directed to

be allowed to continue in their respective posts as the

applicants iti the above refei red judgement.

13, To support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

■Supreme Court in tlie case of Girdhari Lai vs. Union of

India which also starts with the following paragraph;

"Tliere is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

in OA No, 319/85 decided on 2A.09. 1989?

in Balwant Singh ? Orfs. vs. Union of

India if he too was a party therein,

.'siiice his claim is identical to that of

ttie applicants therein. The main

challenge oii behalf of the Union of India

to Girdhari Lai s claim is that he did
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not join ss a party in that matter and he

moved ttie applicant for grant of the same

benefit after that decision in 1989j

hav i ng i"e t i i"ed ear 1 ier ",

After mentioniong the facts the Hon'ble Supreme

C o !,.i i ■ t o h s e r v e d a s f o 1 lows «

"rift is appropriate that the Union of

India treat all sucti persons alike and to

gi-ant tliern the same benefit instead of

driving each one of ttiem to litigatiori in

the course of which the Union of India

itself is required to spend considerable

publ ic moriey"

/

'fv Counsel appearing for applicants also submitted

that since it tias; come during the proceedings before the

Hon ble High Coui t, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts.

■6. Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry tfirougfi back door. He furthe submitted

thc;(t tfie pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

s h o u 1 be d i s m i s s e d .

'vir'is ''4
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17 ute are of the considered opinion that the

'contention of respondents counsel has no merit and the

nrosent set of applicants are fully covered with the

iudqement given by the co-ordinate Bench of this Tribunal

in Veena Anarid s case (supra). In this regard we may

also inef-tion that wlien the inteim order was granted in

the case of Veena Anand (supra),the respondents had filed

j  V Peti t.ion befoe tfie Higt'i Cour t of Delhi f oi

vacation of the stay, and the High Court had taken a view

the stay granted was an innocuous one because

respondents were given liberty to fill up the vacancies

through regular process i,e, after due selection by the
ncpigp, ,,r by atiy appropriate autfiority to replace the ad

hoc teachers. The High Court of Delhi was informed that

the vacancies liad arisen to the number of 4000 as on

8  4 1999 SO the High Cour t was of the view ttiat

prirna-faice there was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

ig, During the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB, Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted, In these circumstances,

we find that tlie applicants in the present set of OAs

who just could not approach the Tribunal because of its

vacations sliould not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

Ors (supra) and if we peruse the earlier order passed

in the above I'effered judgement, by a Co-ordinate Bencfi of

this Fri burial we find that there is no dispute about the

i  •

_  "k



facts of the present set of OAs wlfiot"i are iden dical /With

the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are^ therefore, also entitled to the same

relief as granted to the applicants in an earlier set of

OAs,

,19. In view of what has been discussed above,

we allow these OAs with the similar direGtions as given

in Veena Anands case (supra).

(A) Applicants shall be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate autliority are

available to replace the applicants.

(B) Those selected regularly shall first

be posted in tlie existing vacant

positions and on1y i f eriougfi vacan t

posts are not available, they should

be posted agairist tfie posts held by

ad hoc appointees. Replacement of

t fi latter s 11 o u 1 d b e o ri the

principle of last come first go.

Those so displaced should be

accommodated in vacancies that may

be e X i s t i n g i n o t h e r d i s t r i c ts .

(C) The ad hoc appointees shall be paid

minimum pay iri the pay scale of

regular teacfiei s plus DA in tersms

of law laid dowri by Hofi ble Suprofne
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COUft • j. !l t hS O 'f

C a s!..! a r L a b o'j f b r V s ,

M 9B8 ( ! )see I 2.2 );

Daily" Rated

UO,I a Orvs.

/- / ■ ^

ej ) No ad hoc appointee stiall be ,

replaced by any newly appointed csd

o c e (11 p 1 o e e.

(t ) Those of the applicants who have
I

a.pp 1 ied or may app 1 y for" regular

s e 1 e? c t j, o r I, n e c e s s a r y relax a t i o n i n

age .sfiall be giveri to tfie extent of

tfie period of service pijt in b

them:

:  The above directions should be complied with

within a period of one month from the date of receipt of

a copy of tfiis order.

CO

21 : Th0!' 0 shsl 1 b0 MO ordor cis to oos t^* i

(KULDIP sInGH)
MEMBER (j)

jX^iar esh/

(  S, R, ADIGE^ )
VICE CHAIRMAN (A)

Vribuaal

Coperni'"^

Prn."

r.obi '


